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ATTENDANCE-CUM-ORDER SHEET OF TIIE HEARING OF PRINCIPAL BENCH OF THENATIONAL COMPANY I,AW TRIBTJNAI, ON 23.09.20T6

NAME OT'THE COMPANY: M/s, Esqire Electonics Inc

V/s.

M/s. Netherlands India Communications Ltd.
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Neither Registry nor the
Detitioner file affidavit of service..

List on 06.10.2016.

23.9.2016
(P.K. suD)

Order

petitioner have filed the service repoft. Let the
Additionally, report by Registry may also be filed.
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